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BRIEF OF THE FACTUAL INSPECTION REPORT 

 

The answering respondents most humbly submits that :- 
 

1. The Hon'ble NGT (PB) has passed order dated 09.01.2024 directing the 

Respondents to ascertain the factual position on the spot.  

2. That in compliance of the above mentioned order spot inspection was 

conducted by the officials of the MP PCB Regional Office, Chindwara 

Madhya Pradesh, Forest Department and Mining Department.  

3. That during the inspection no person/machinery was found engaged in 

illegal mining in the area as mentioned in the letter no. 188 of the Regional 

Officer, MP PCB Regional Office, Chindwara. However it was informed by 

the local villagers that a few days back before the date of inspection some 

vehicles which were engaged in sand mining were seized by the government 

officials from the same place.   

4. That the spot panchnamas of the inspection and the photographs of the 

inspection are enclosed herewith as Annexure -I and Annexure-II.  
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